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Delhi are: 

1. Alleppey 2. Calicut 3. Canna-
note 4: Etnakulam S. Idukki 6. 
Kalpetta 7. Kottayam 8. M alap-
puram 9. Palghat 10. Quilon II. 
Trjchur 12. Trivandrum. 

(b) There is no plan to pro~ide STD 
facilities for the remaining two districts 
headquarters namely Kasal'god and Pathu-
namthitta to Delhi during 1986. 

OpeDin& of Public call offices in 
Aodbra Pradesh 

4072. SHRI S. PALAKONDRA-
YUDU : Will the Ministsr of COMMUNI-
CATIONS be pleased to state: 

(a) the total number of public 
offices opened in Andhra Pradesh. 

call 

appointed for Long 'Distance Public Tele-
phones and Local Public TeJephones are 
73 and 243 respectively. 

(e) No, Sir. 

(f) Does not arise in view of (e) 
above. 

UpgradatioD of Sub-post Offices io 
Maharasbtra 

4073. SHRI MURLIDHAR MANE: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) the number of sub-post offices in 
Maharashtra which are likely to be up-
graded in J 986.87 toaether with their 
Jocations; and 

(b) the additional 
corrc~pondin8Iy; 

statr 

(b) the total number of sub post offices 
expected to be upgraded', ·<luring Seventh 

apPointe d Plan? -

(c) whether the public call offices are 
being manned by physically handicapped; 

(d) the number of physically handi-
capped persons appointed for public call 
offices in Andhra Pradesh; 

(e) whether Government have propo-
sals to open more public call offices at 
Rajampet, Cuddapah and Madanapalle of 
Andhra Pradesh; and 

(f) if so, the time by \Vb ich these \vil1 
start functioning'! 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
AND THE MINlSTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI RAM NIWAS MIRDHA) ': (a) 
Total number of Long Distance Public 
Telephones and Local Publk Telephones 
opened in Andhra Pradesh as on 19 .. 3 .. 1986 
are S281 and 2825 respectively. 

(b) Aiditional staff appointed is 316. 

tc) Yes, Sir. A few Public "all Offices 
are beiDa manned by physicaHy handicapped 
persons. 

(d) Number of physically handicapped 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
AND THE MlNISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI RAM NIWAS MIRDHA): '(a) k 
(b) I n view of the ban orders imposed by 
the· Government on creation & fining up 
of posts no sub-post offices are likely to be 
upgraded in 1986-87 or during the Seventh 
Plan til) the ban orders are lifted. 

(Translation) 

U nauthroised jbulais on P &. T 
land in Kali Bari J\.lara, 

New Delhi 

4074. SHRI RAJ KUMAR RAt : 
Will the Minister of COMMUNICATIONS 
be pJeased to state: 

(a) whether a delegation of the Resi .. 
dents Welfare Association of Posts and 
Telegraphs Quarters situated at KaH Dari 
Marg, New Delhi met him on 31 January, 
1986 to apprise him of about 1000 unautho-
rised jhuggis which have come up on -the 
P & T land in that area between Type I 
and Type II ,P & T quarters: and 

(b) if so, what action has been taken 
to vacate the said unauthorised occ\Jpation 




